
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL AT  

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 414 OF 2023 

IN THE MATTER OF: 

AVTAR SINGH       …PETITIONER 

     VERSUS 

PUNJAB GOVERNMENT AND ORS.   ..RESPONDENTS 

INDEX 

S.No.  Particulars 

 

Page No.  

1.  Short affidavit on behalf of Municipal 

Corporation, Khanna 

542-544 

2.  Annexure- A 

 

True copy of Letter dated 10.04.2017 sent by 

Executive Engineer, Punjab W/S & Sew. Divn No. 

2, Ludhiana to M/s Enviro Infra Engineers Pvt 

Ltd.  

 

 

545- 548 

 

3.  Annexure-B 

 

Receipt of Rs. 7,73,125/- deposited by MC 

Khanna with Punjab Pollution Control Board.  

 

 

 

549 

 

Filed by : 

 

PRASHANT MANCHANDA 

COUNSEL FOR MUNICIPAL CORPORATION, KHANNA 

123, RG COMPLEX-II, PRASHANT VIHAR 

NEW DELHI-110085 

Prashant.manchanda05@gmail.com 

9971879203 

New Delhi 

Date: 09.04.2024 
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